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Smuggled Goods Seized in Gujarat

1835. SHRI ARVIND M. PATEL: 
Will the Minister of FINANCE be 
pleased to state;

(a) the number of smugglers arrest­
ed in Gujarat State during the year 
1972-73; and

(b) the total value of smuggled 
goods seized?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. 
R. GANESH); (a) 80 smugglers were 
arrested in Gujarat State during 
1972-73.

(b) The total value of smuggled 
goods seized in 'Gujar.it State during 
1972-73 is Rs. 2.75 crores.

Powerlooms sanctioned in Fourth Five 
Year Plan

1836. SHRI NAWAL KISHORE 
SHARM.A: Will the Minister of COM­
MERCE be pleased to state:

(a) the total number of powerlooms 
sanctioned during the Fourth Five 
Year Plan period, State-wise,

(b) whether the demand for 7000 
powerlooms for Rajasthan is pending 
consideration with th*? Government of 
India for a long time; and

(c) if so, the reaction of Govern­
ment in this regard?

THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA;:
(a) A statement is attached.

(b) Yes, Sir.

(c) A decision will be possible only 
in the light of the policy to be adopted 
for expansion of the powerloom sector 
if necessary during the Fifth Plan 
period. This policy is still under con­
sideration.




